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PUBLIC NOTICE

fa 1% /Date: 08/11/2023

It is hereby informed that no officer or staff in any office under the Administrative Control

of the Office of the Controller General of Patents, Designs,

Trademarks (O/o CGPDTM) and

Geographical Indications & Registrar of Copytights shall accept any gift in office premises or
outside the office premises from any stakeholder/ Applicant/ Agent/ 1P attorney while providing
official service to them. All Heads of Office (HOs) are hereby informed not to allow any individual
ot entity to do any such kind of activity in the office premises or outside the office premises. The

HOs are advised to spread awareness about the same.

All the Stakeholders including registered 1P Agents/Attorneys are hereby requested not to
offer any kind of gifi(s) to any officer or staff in the offices under the Administrative Control of
O/o CGPDTM in the office premises or outside the office premises.

Above instructions are hereby issued for immediate compliance and any violation will be

viewed seriously on the merit of deserving legal action.
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(Hemant Borale)
Director
O/o CGPDTM
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